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CI) 
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 539/2024 

In the matter of: 

News item titled "On revamp priority list Satpula Lake being filled up with raw 

sewage from drain" appearing in The Times of India dated 06.04.2024 

STATUS REPORT ON BEHALF OF DELHI POLLUTON CONTROL 

COMMITTEE IN COMPLIANCE TO THE ORDER DATED 14.08.2025. 

I, Anwar Ali Khan, Sr. Environmental Engineer, Delhi Pollution Control 

Committee, 3rd  Floor, Block-A, IT Park, Shastri Park, Delhi- 110053, do hereby 

solemnly affirm and state as under: 

1. That, I am working as Sr. Environmental Engineer, Delhi Pollution Control 

Committee and am conversant with the facts of the present case on the basis 

of record maintained by Delhi Pollution Control Committee in its ordinary 

course. 

2. That this Hon'ble Tribunal took up the above referred matter on 16.05.2024 

due to the news report dated 06.04.2024 raising the grievance that, raw 

sewage water being pumped into the Satpula lake from a large drain in 

K 	,near Saket Court in South Delhi. This Hon'ble Tribunal pleased to 

Issues 	to DDA, DPCC and DM (South). 

79



te! R..! 	: 	dosing7 	tank and filter beds. 
'ill  
, _1 	f) Np by-pass was observed during the inspection. 

3. That, in compliance with the order dated 16.12.2024 and 15.04.2025, DPCC 

filed its status report on 17.01.2025 and 26.06.2025 which are available on 

the records of Hon'ble National Green Tribunal. 

4. That, this Hon'ble Tribunal taken up the matter on 14.08.2025 and pleased 

to direct that: 

‘`........we direct the DPCC to carry out the spot inspection ascertain 

the status of performance of STP, get the sample analysis of treated 

water discharged from the STP as also sample analysis of lake water 

and also find out if STP has any by-pass permitting untreated sewage 

to be discharged in the lake. DPCC will also ascertain if the STP exists 

in a green area and if that is so how the permission to set up the STP in 

the green area was granted." 

5. That, in compliance with the order dated 04.08.2025, DPCC carried out 

fresh inspection of the STP with water lab on 14.11.2025. During the 

inspection it was observed that: 

a) There is an open drain adjacent to the lake. 

b) Lake is situated in DDA Park and maintained by DDA. 

c) During inspection it was observed that the STP is operational. 

d) As per the information provided by the operator of STP, DDA 

pumped waste water from the adjacent drain and treat it in STP and 

discharge the treated effluent in the lake for its rejuvenation. 

STP has inlet in the drain from where waste water is pumped into 
N  0 sp 

STP then it has screen chamber, collection tank, chemical 

-I. 
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requested to this flon'ble Tribunal that the present st tus 

be taken on record. 

DEPO NT 

Copy of the photographs taken on 14.11.2025 is enclosed herewith as 

ANNEXURE-1. 

6. That, DPCC collected water samples on 14.11.2025. The Water Quality 

Criteria for propagation of Wildlife fisheries (Class-B) and STP with water 

test reports with the notified standards is provided in the table below: 

S. 

No. 

Location 

Name 

Date 	of 

Sampling 

pH COD 

(mg/1 

BOD 

(mg/ 

DO 

(mg/I 

NO3 

(nig/1 

Total 

Coliform 

Fecal 

Coliform 

) 1) ) ) MPN/100 

ml 

MPN/100 

nil 
Water 	Quality 	Criteria 	for 6.5- 3 	or 4 	or 5000 	or 
propagation of Wildlife and fisheries _ less more _ less _ 
(Class-B) 

1 Satpula Lake 14.11.2025 7.8 72 20 1.7 1.3 2200 

S. 

No 

Locatio 

n 

Date 	of 

Samplin 

pH TSS 

(mg/1 

BOB 

(mg/ 

COD 

(mg/1 

Oil & 

Greas 

Ammonic 

al 

Phospha 

to 

Fecal 

Coliform 
. Name g ) 1) ) e 

(mg/1) 

Nitrogen 

(mg/I) 

MPN/100 

nil 
STP Standards 6.5- 50 30 100 10 5 2 230 

9.0 

1 Satpula 14.11.202 7.3 28 18 68 1.2 4.8 1.8 1800 
Lake 5 

Copy of the analysis report of Satpula Lake are enclosed herewith as 

Annexure-2 (Coly). 
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AT TF  

NOTAR 
GOVT  OF 

4.„ 

I OF DEu 

VERIFICATION 

I, the above-named deponent, declare the contents of the present affidavit 

are true and correct to the best of my knowledge based upon the documents 

and records available in the office and nothing material has been concealed 

therefrom. 

Verified at New Delhi on this 1 day of December, 2025. 

i %kit Riii • 
1 	:' , 	, 	'' 	'  

	

i4..,i Govi.c:,x- 	"•, ii.,......,, 	• 
.,Y ria U  

k 1  DEC 

Ell DEC  2025 
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1906323/ 2025/CMC 2 DPCC 

New Delhi Delhi, India*40 
B/52/2, Panchsheel \filler, Pocket B, Sheikh Sa ai Village, Sheikh 	New DP , Delhi 
110017, India 
Lai 28.533738° Long 77.2234480  
Friday, 14/11/2025 11:22 AM GMT +05: 0 

Fite 'No. OPCCi(10)(o2)(45)/Leg-24' (Computer NO: 209657) 

Generated from eOffice by DINESH 3INDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 01/12/2025 02:31 pm 
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New Delhi, Delhi, India au. 
B44, Panchsheel Vihar, Pocket 8, Sheikh ,SarniV lli eg Sheikh Sarni, New De 
India 
Lat 28.533439°  Long 77.223117°  
Friday, 14011/202511x49 AM GMT +05:30 

File No. DPCCi(1o)(o2)(45)/Leg-24 (Computer No. 205657) 
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1906323/2025/CMC 2 DPCC 

New Delhi, Delhi India ost 

Psri Multispeciality Hospital, li, Press Enclave Marg, PanchsheelVihar, Block H, Sheikh S rei 
Village, Sheikh Sarai, New Delhi, Delhi 110017, India 
Let 28.533519* Long 77.223347° 
Friday, 14/11/2025 11 49 AM GMT 05:30 

e PIO. uPt.A.../Lio)1oz)L4s1/Leg-z4  LLompu 	1./9bS/1 

Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 01/12/2025 02:31 pm 
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1906323/2025/CMC 2 DPCC 

New Delhi Delhi, India all 
B41, Panchsheel Vihar, Pocket B, Sheikh Sam Village, Sheik 
India 
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Friday, 14/11/2025 11:22 AM GMT +05: 

• 
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1906323/2025/CMC 2 DPCC 

Sheikh Saral New Deli i, Delh 
New Delhi, Delhi  It dia 
P4 , Panchsheei Vihar, Pocket B, Sheikh Sa 
India 
Lat 28.533716° Long 77.22341° 
Friday, 14/11/2025 11:26 AM GMT +05.50  

Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER. DELHI POLLUTION CONTROL COMMITTEE on 01/12/2025 02:31 pm 
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1906323/2025/CMC Z DPCC 

New Delhi /  De hi, India 
Psri Multispeciality Hospital, li, Press Enclave Marg, Panch heel Vihar, Block H, Sheikhai 
Village, Sheikh Sarni, New Delhi, Delhi 110017, India 
Lat 28.533193' Long 77,223448' 
Friday, 14/11/2025 11:41 AM GMT 05:30 
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1906323/ 2025/CMC 2 DPCC 

New Delhi, Delhi, India .1. 
Psri Multispeciality Hospital, li, Press Enclave Marg, Panchsheel Vihar, Block H, Sheikh Sere 
Village, Sheikh Sarni, New Delhi, Delhi 110017 India 
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Friday, 14/11/2025 11:41 AM GMT +05:30 
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Scientis Sampled by 
I/C Water' Labor  

Dr. 
incharge 

Nate: All parameters are n rng/I except pH. 

File No. DPCC/(10)(02)(45)/Leg-24 (Computer No. 209657) 

Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 01/12/2025 12:20 pm 

20 2. Dated: 2.1 

1895503/2025/water Lab DPCC 

4:;/ 1:1PCC  DELHI POLLUTION CONTROL COMMITTEE 4,4% 

(Government of N.C.T. or Dell .1) 4lb sal  Sour, ISBT Building 
KattamerrGsrte, Dtltd HOW 

(Visit us at https://www.ripccoannualinint  

Fecal Conform 

MPN /100m1 

230 

TSS 

(m9/1) 

23 

ANALYSIS REPORT 

SOD 

(mgrt) 

30 

A 	cal 

Nitrogen' 
Phospha 

2 

Aims p2026-2611,4 2'38 6 Report No.: DPCC 

DAto of 

Sampling 
5. 
No. 

STP Standards 

73 

PH 

.0 

Location Namo 
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(Governor 

liC Water Laboratory 

1895510/2025/Water Lab DPCC 

Report No.: DPCC/W1fU(Misc.)/2025-26/23/ 2381 

LUTION CONT 	COMMITTEE 
NCI: 

stunere Gate, Delhi 1,10%6 	

1 g CI: of Deihl) 4th & 5th Floor. 1,93T  

us at 1,1tips:/frwri.dptcocouns-ale-ln) 

ANALYSIS PORT 

Dated: 2.110 2025 

S. No. Lo 	Lion Name 
Data of 

Sampling 
pH 

COD 

mglii 

OP 

Onglii 

DO 

irrigil) 

1401 

(rngn) 

To 	1 	o 	o 

MPN /100m1 

- 

Fecal cotitomi 

MPN /100m1 

Water Quality Criteriapropagation of 

fis 	1 s (Class-8) 

6.5- 

8.5 
. 

3 or 

less 

4 or 

mars 
_ 

5 0 

Ytfitdllfer and 

I 
	— 	 

J  $
atpula Lake 1.4/11/2025 7..8 72 20 1.7 1.3 

2200  - 

Note: Ail parameters are in 	except pH, 
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